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1
Sash Global 
Logistics Private 
Limited

22.06.2022                8,54,583.00                                -   
Operational 
Creditor Form B

                  -                     -    No 0.00%                   -                             -                           -         8,54,583.00 

2

DSV Air & Sea 
Private Limited

24.06.2022              65,95,294.30            38,61,529.95 
Operational 
Creditor Form B

                  -                     -    No 0.00%                   -                             -         3,56,672.35     23,77,092.00 

 Rs.3,56,672.35 pertains to 
other companies. The amount 
of interest is subject to 
verification w.r.t. the services 
rendered by OC, charges 
levied, etc. 

3
Tekstar 
Distribution 
Private Limited

24.06.2022          1,02,00,000.00            75,00,000.00 
Operational 
Creditor Form B

                  -                     -    No 0.00%                   -                             -       27,00,000.00                         -   

 No documents available on 
record which depicts that the 
charging of interest was 
mutually agreed between CD 
& Operational Creditor 

         1,76,49,877.30         1,13,61,529.95                   -                     -                   -   0.00%                   -                             -       30,56,672.35     32,31,675.00 

Details of claim admitted

Annexure 8
M/S BEOWORLD PRIVATE LIMITED (CIN: U74999DL2014PTC267894)

Date of Commencement of CIRP:- 07.06.2022 (Order Received Date 10.06.2022)
List of Creditors as on 02.07.2022

List of Operational Creditors (Other than Workmen or Employees or Government Dues)


